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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
Sixteenth Session

Tuesday, February 3, 2026

LIST OF BUSINESS

I. Questions:
Questions entered in the separate list to be asked and
answered.

II. Calling Attention:

(1) Smt. U. Prathibha to call the attention of the Minister for
Local Self Government, Excise and Parliamentary
Affairs to the necessity to coordinate the comprehensive
waste management activities in the State and to ensure
timely completion of waste treatment plants proposed to
be established in various local bodies.

(2) Shri. Saneeshkumar Joseph to call the attention of the
Chief Minister to the necessity to ensure State’s rightful
share of water from the Parambikulam-Aliyar Project.

III. Papers to be Laid:

(1) As per List - 1 (Under Rule 236 (5))
(2) As per List - 2 (Under Rule 236 (6))

IV. Presentation of Reports:
Smt. U. Prathibha, Chairperson, Committee on Welfare of
Women, Transgenders, Children and Differently Abled to
present Fifteenth to Twenty Fifth Reports of the
Committee.

V. Financial Business:

General Discussion on the budget for the Financial
Year 2026-2027.
(Discussion to be continued.)

Secretariat of the Kerala Legislature, Dr. N. Krishna Kumar,

Thiruvananthapuram, Secretary.
February 2, 2026.



